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RAMSAR YARD, FERRY ROAD, NR/ LAKADIYA POOL, OLD PORT 
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SHARDA HOUSE...BEDI BANDAR ROAD, 
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APPEARANCE: 

Smt. Puloma D. Dalal, C.A. appeared for the Appellant   

Shri Girish Nair (Authorized Representative) for the Respondent  
 

CORAM: HON'BLE MEMBER (TECHNICAL), MR. RAJU                           

HON'BLE MEMBER (JUDICIAL), MR. SOMESH ARORA 
 

 
DATE OF HEARING: 29.02.2024 

DATE OF DECISION: 29.02.2024 

 

 The appeal is disposed of. For order, see order of date in Customs 

Appeal No. 10431 of 2020. 

  

 
 

 
    (RAJU) 

MEMBER (TECHNICAL)  
 

 
 

 (SOMESH ARORA) 
  MEMBER (JUDICIAL) 

Neha 

 


